IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards

Court]amount
Fee

NOT READY Certified Copy Applications
Date : 19.03.2025

TK JENA 21934/2025(19.03.2025 |ABLAPL/2736/2025 |10 | c |
S MOHARANA 21955/202519.03.2025 |[RSA/162/2020 0 | c |
S P SAMANTA 21958/2025/19.03.2025 |[WP(C)/22317/2021 |10 | c |
S K BISWAL 21959/2025]19.03.2025 |[WP(C)/31848/2023 |10 | c |
A. K. SAHOO 21960/202519.03.2025 |CMP/894/2024 0 | c |
K. K. MOHANTY 21969/2025/19.03.2025 |[WP(C)/18025/2008 |10 | c |
J. KAMILA 21988/2025/19.03.2025 |[WP(C)/7399/2025 |10 | c |
D K SAHU 21990/2025/19.03.2025 |[WP(C)/5357/2025 |10 | c |
S DASH 21993/2025/19.03.2025 |MACA/1234/2024 |10 | c |
S. K. SAHOO 21998/2025/19.03.2025 [WP(C)/6330/2025 |10 | lc |
ﬁéiAE?g?iéi?giSANTARA,P.K.NAYAK 21999/2025‘19.03.2025 ‘MACA/279/2022 ‘10 ‘ ‘c ‘
A K DAS 22001/2025(19.03.2025 |MACA/279/2022 0 | c |
M/S PRADIPTA KUMAR PATTANAYAK |22004/2025|19.03.2025 |CONTC/8273/2024 |10 | c |
M. R. ROUTRAY 22005/2025(19.03.2025 WP (C)/7570/2025 |10 | lc |
s pog R GIRE o ML GERA ‘22006/2025‘19.03.2025 ‘CONTC/8075/2024 ‘10 ‘ ‘c ‘
S SWAIN 22009/2025(19.03.2025 |CONTC/8722/2023 |10 | lc |
A K PANDA 22011/2025(19.03.2025 |CONTC/6208/2024 |10 | c |
M/S BANABTHARI RAY 22013/2025(19.03.2025 |CONTC/6669/2024 |10 | c |
S K MISHRA 22018/2025(19.03.2025 WP (C)/2620/2025 |10 | lc |
K PARIDA 22026/2025(19.03.2025 |WP(C)/6988/2025 |10 | ic |
S S SAMANTARAY 22027/2025(19.03.2025 |[WP(C)/6190/2025 |7 | o
P K JENA 22029/2025]19.03.2025 |[WP(C)/7394/2025 |10 | lc |
S P DAS 22030/2025(19.03.2025 |[WP(C)/6495/2025 |7 | oo
S MOHAPATRA 22033/2025]19.03.2025 |WP(C)/32828/2024 |7 | u |
S N MISHRA 22034/2025(19.03.2025  |WP(C)/33152/2020 |7 | v |
G. N. SETHI 22035/2025]19.03.2025 |[WP(C)/27502/2024 |10 | lc |
B BEHERA 22036/2025(19.03.2025 |[WP(C)/23863/2022 |7 | o
L SAHOO 22038/2025|19.03.2025 |ABLAPL/2423/2025 |7 ﬁéggﬁi;gs

S S SAMANTARAY 22040/2025|19.03.2025 |CONTC/8243/2024 |7 é;;ﬁ;iéss U

D SWAIN 22045/202519.03.2025 |[WP(C)/6953/2016 |7 | u |




D SWAIN 22047/2025(19.03.2025 |WP(C)/6952/2016 |7 | |
KSHIESH 22050/2025(19.03.2025 [WP(C)/8250/2022 |7 | |
S. RAY 22052/2025(19.03.2025 |[WP(C)/6354/2025 |10 | c |

65.00,3%65
D K DEHURY 22069/2025(19.03.2025 |WP(C)/13833/2009 |7 document  |U

in dms
T K NAYAK 22070/2025|19.03.2025 |CONTC/6492/2024 |7 ;Aggﬁi;gs
S K NAYAK 22071/2025(19.03.2025 |RPFAM/276/2022 |7 | v |
N AFREEN 22072/2025]19.03.2025 |WP(C)/5563/2025 |7 | v |
TAPAN KUMAR MANDAL 22079/2025/19.03.2025 |[WP(C)/5055/2025 |10 | lc |
R. K. SAHOO 22090/2025(19.03.2025 |CMP/114/2025 0 | lc |
AKSHAYA KUMAR SAHOO 22092/2025(19.03.2025  |CMP/332/2025 0 | lc |
G. SUNDARA 22095/2025(19.03.2025  |CONTC/323/2025 |10 | lc |
B. SAMAL 22096/2025(19.03.2025 |CONTC/710/2025 |10 | lc |
PK JENA 22106/2025(19.03.2025 |ABLAPL/13719/2024 |10 | lc |
R K MAHABHOI 22111/2025(19.03.2025 |[WP(C)/1497/2024 |7 | v |
T SWAIN 22113/2025(19.03.2025 |[WP(C)/11238/2005 |7 | v |
N K ROUT 22117/2025(19.03.2025 |[WP(C)/30740/2024 |7 | v |
S BISWAL 22118/2025(19.03.2025 |FAO/371/2019 0 | lc |
J P KAR 22119/2025(19.03.2025 |[WP(C)/15877/2016 |7 | v |
J P KAR 22120/2025(19.03.2025 |WP(C)/8290/2016 |7 | SR
A K SWAIN 22121/2025(19.03.2025 |FAO/371/2019 10 | ic |
S P MOHAPATRA 22123/2025(19.03.2025 |ABLAPL/6134/2020 |7 | v |
S BISWAL 22124/2025(19.03.2025 |FAO/372/2019 0 | lc |
A B MALLICK 22125/2025(19.03.2025 |[WP(C)/27087/2024 |7 | v |
A K SWAIN 22126/2025(19.03.2025 |FA0/372/2019 0 | lc |
G C JENA 22127/2025(19.03.2025 |[WP(C)/675/2025 |7 | v |
P BEHERA 22128/2025(19.03.2025 WP (C)/27254/2021 |10 | lc |
G C JENA 22130/2025(19.03.2025 |[WP(C)/2914/2025 |7 | v |
S K SAHOO 22131/2025(19.03.2025 |[WP(C)/14357/2024 |10 | lc |
B K PANDA 22132/2025]19.03.2025 |[WP(C)/1942/2025 |7 | o
R R DAS 22134/2025]19.03.2025 |[WP(C)/15349/2024 |10 | lc |
K P BEHERA 22135/2025]19.03.2025 |[WP(C)/4696/2021 |7 | u |
A K SWAIN 22136/2025]19.03.2025 |[WP(C)/15349/2024 |10 | lc |
P. BEHERA 22141/2025(19.03.2025 |CONTC/374/2025 |10 | lc |
P. BEHERA 22142/2025]19.03.2025 |[WP(C)/3009/2025 |10 | lc |

PAPERLESS ‘
A K PANDA 22144/2025(19.03.2025 |[WP(C)/28713/2024 |7 COURT FEE |U

TO BE PAID
D P DAS 22145/2025(19.03.2025 |[WP(C)/13536/2016 |7 | u |
B C PANDA 22146/2025]19.03.2025 |[WP(C)/1163/2016 |7 | v |
T. K. BARIK 22147/2025(19.03.2025 |CONTC/1101/2025 |10 | lc |
P K PARIDA 22149/2025]19.03.2025 |WP(C)/32644/2024 |7 | u |
R C MALLICK 22152/2025(19.03.2025  [WP(C)/2830/2020 |7 | u |




J D MUDULI 22155/2025(19.03.2025 |[WP(C)/28742/2011 |7 | v |
G. K. ROUTRAY 22156/2025(19.03.2025 WP (C)/24523/2024 [10 | lc |
S NAYAK 22157/2025(19.03.2025 |RVWPET/328/2019 |10 | lc |
R C ROUT 22158/2025(19.03.2025 |0JC/10688/2000 |7 | v |
G D MALLICK 22160/2025(19.03.2025 |0JC/6567/1994 7 | v |
H K MALLICK 22161/2025(19.03.2025 |CRLMC/2992/2023 |10 | lc |
A K MOHANTY ‘22162/2025‘19.03.2025 CONTC/114/2025 ‘7 iAggﬁi;gs U ‘
D K MOHANTY 22163/2025(19.03.2025 |RSA/14/2004 7 | v |
S N MOHAPATRA 22164/2025(19.03.2025 |RSA/444/2024 7 | v |
H K BHOL 22165/2025(19.03.2025 |[RSA/124/2004 7 | v |
D K BEHERA 22166/2025(19.03.2025 |SA/308/1998 7 | CHE
S K RATH 22167/2025(19.03.2025 [WP(C)/12022/2007 |7 | |
R MOHAPATRA 22170/2025(19.03.2025 |[BLAPL/11524/2024 |7 | S
R K PANDA 22171/2025(19.03.2025 |CRLMC/2445/2023 |7 | o
P K SWAIN 22172/2025]19.03.2025 [WP(C)/952/2025 |7 | S
P K SWAIN 22173/2025(19.03.2025 |ITA/28/2024 7 | S
BINDU SAGAR SWAIN 22175/2025(19.03.2025 |WA/81/2022 7 | S
D SWAIN ‘22176/2025‘19.03.2025 CRLMC/4877/2024 ‘7 ;Aggﬁi;gs ‘U ‘
MANOJ KUMAR PANI 22179/2025(19.03.2025 |BLAPL/858/2025 |7 | u |
MANOJ KUMAR PANI 22180/2025(19.03.2025 |ABLAPL/1439/2025 |7 | u |
JUDHISTHIR SAHOO 22181/2025(19.03.2025 |[WP(C)/7461/2025 |7 | u |
JUDHISTHIR SAHOO 22183/2025(19.03.2025 |[WP(C)/366/2025 |7 | u |
R N MOHANTY 22187/2025(19.03.2025 |BLAPL/10268/2024 |10 | Ic |
STHITI PRAGYAN SUNANDINI 22190/2025(19.03.2025 |WP(C)/2880/2025 |10 | Ic |
GYANENDRA CHANDRA SWAIN 22193/2025(19.03.2025 |[WP(C)/7571/2025 |10 | Ic |
BHOJARAJ SETH 22194/2025(19.03.2025 |BLAPL/1873/2025 |10 | ic |
J KAMILA 22198/2025(19.03.2025 |[BLAPL/1861/2025 |10 | Ic |
R K MALLICK 22213/2025(19.03.2025 |[BLAPL/1825/2025 |10 | Ic |
S K BISWAL 22215/2025(19.03.2025 |[BLAPL/1821/2025 |10 | Ic |
D K NAIK 22222/2025(19.03.2025 |[BLAPL/1751/2025 |10 | Ic |
S. SAMAL 22234/2025(19.03.2025 |ABLAPL/13574/2024 |10 | ic |
A. K. ROUL 22236/2025(19.03.2025 |ABLAPL/1072/2025 |10 | ic |
J C BARAL 22239/2025(19.03.2025 |[WP(C)/18093/2017 |10 | ic |
S K RATH 22240/2025(19.03.2025 |CONTC/6672/2024 |10 | ic |
R CH ROUT 22241/2025(19.03.2025 |CONTC/7890/2024 |10 | ic |
R CH ROUT 22243/2025(19.03.2025 |CONTC/7891/2024 |10 | ic |
U P BAG 22246/2025(19.03.2025 |CRLMC/4794/2024 |10 | Ic |
D K BEHERA 22247/2025(19.03.2025 |[BLAPL/1853/2025 |10 | Ic |
A K MISHRA 22248/2025(19.03.2025 |CRLMC/379/2025 |10 | Ic |
R K MALLICK 22260/2025(19.03.2025 |CRLMC/1013/2025 |10 | Ic |
N K SATAPATHY 22262/2025(19.03.2025 |CMP/882/2024 10 | lc |
KAILASH BEHERA 22263/2025(19.03.2025 |CRLMC/1024/2025 |10 | Ic |




JAYADEBA BEHERA 22264/2025(19.03.2025 |CRLMC/1049/2025 |10 | lc |
R K MALLICK 22265/2025(19.03.2025 |CRLMC/1062/2025 |10 | lc |
A MOHANTY 22268/2025(19.03.2025 |TRP(C)/302/2024 |10 | lc |
S K MOHANTY 22270/2025(19.03.2025 |TRP(C)/302/2024 |10 | lc |
Ponoon, | NDRE HRAARETRS (IN ‘22272/2025‘19.03.2025 WP (C) /3463/2025 ‘10 ‘ ‘c ‘
A MOAHNTY 22273/2025(19.03.2025 |[WP(C)/7088/2025 |10 | lc |
A MOAHNTY 22275/2025(19.03.2025 WP (C)/7375/2025 |10 | lc |
P BEHERA 22276/2025(19.03.2025 WP (C)/27043/2024 [10 | c |
SUBHRA NARAYAN GAYA 22281/2025(19.03.2025 |CONTC/8025/2024 |7 | v |
RANJAN KU SAHOO 22284/2025(19.03.2025 |WP(C)/6430/2025 |7 | v |
T R DAS 22288/2025(19.03.2025 [BLAPL/1498/2025 |10 | c |
D J NAYAK 22297/2025(19.03.2025 |RSA/64/2003 0 | c |
CHITTA RANJAN SAHU 22298/2025/19.03.2025 |CRLA/647/2018 0 | c |
| | Total 11097

NIC



